Connectivity of Dolphin at T3 in IGI Airport

*386. SHRI PRAKASH JAVADEKAR: Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether it is a fact that there is no Dolphin connectivity in Terminal Three (T-
3) at Indira Gandhi International Airport (IGIA) in Delhi;

(b) if so, the reasons therefor; and
(¢) what steps Government plans to take to remedy the situation?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION
(SHRI PRAFUL PATEL): (a) to (c) Mahanagar Telephone Nigam Limited has already
installed its Mobile equipment at T3 and started the Mobile Service (Dolphin and Trump)
with effect from November 1, 2010.

Clearance of proposals under Swajaldhara Programme in Gujarat

*387. SHRI BHARATSINH PRABHATSINH PARMAR: Will the Minister of
RURAL DEVELOPMENT be pleased to state:

(@) the number of districts, including Amreli, Mehsana, Bharuch, Rajkot,
Vadodara and Surat, in Gujarat from where proposals under Swajaldhara Programme
have been received;

(b) the reasons for pendency of these proposals;
(c) whether any time-limit has been fixed for the clearance of these proposals; and

(d) whether due to excess time being taken in clearance of these proposals,
developmental works are being badly affected?

THE MINISTER OF RURAL DEVELOPMENT (SHRI C.P. JOSHI): (a) to (d) The
Swajaldhara scheme for rural drinking water supply was discontinued by Government of
India from 2007-08 and no funds were allocated to the States thereafter. However, as per
information received from Gujarat State, the State is implementing the Swajaldhara
scheme in 14 districts, including Bharuch, Rajkot, Vadodara and Surat. Swajaldhara is
not under implementation in Amreli and Mehsana districts. The number of proposals
received from the Village Water and Sanitation Committees (VWSC) of the districts of
Bharuch, Rajkot, Vadodara and Surat and the number of proposals sanctioned by the
District Water and Sanitation Committee (DWSC) is as given below.—

S1. District Number of Proposals Number of proposals
No. received from VWSC sanctioned by DWSC
1 2 3 4

1.  Bharuch 261 224




1 2 3 4

2. Rajkot 331 331
3. Vadodara 354 313
4. Surat 390 366

The reason for pendency of schemes in Bharuch, Vadodara and Surat as reported by
the State is due to insufficient community contribution.

TFC grant to Rajasthan

+*388. DR. PRABHA THAKUR: Will the Minister of FINANCE be pleased to
state:

(a) the reasons for non-issuance of second instalment of Twelfth Finance
Commission (TFC) grant to the State Government of Rajasthan so far for the years 2008-
09 and 2009-10;

(b) the action plan prepared by the Central Government in this regard; and

(c) the time by when second instalment of last two years would be issued to the
State Government and the reasons for such a long delay?

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): (a) to (c) The
Twelfth Finance Commission (TFC) had recommended various grants-in-aid to States for
its award period, 2005-10. For Rajasthan, grants had been recommended for education
sector, maintenance of roads and bridges, public buildings, maintenance of forests,
heritage conservation, local bodies, calamity relief and State specific needs. From among
these, the grants for maintenance of roads and bridges, public buildings and education
sector were to be released in two equal instalments each year. While the release of the
first instalment was unconditional, the release of the second instalment was subject to
fulfilment of budget and expenditure related conditions. As the State did not comply with
the stipulated conditions, the second instalment for the education sector could not be
released for the years 2008-09 and 2009-10.

Submission of data on NRI black money by foreign countries
*389. SHRI TARIQ ANWAR: Will the Minister of FINANCE be pleased to state:

(a) whether it is a fact that several countries have submitted data on NRI black
mongey to Government;

(b) if so, the details thereof; and

(c) the action taken to bring back the black money?

TOriginal notice of the question was received in Hindi.





